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3. Letterissued 5 14 9 3 5 3 7 13 59
for ensuring
compliance

4. No action 3 0 2 76 5 6 0 5 97
required

5. Reinspection/ 12 3 3 0 12 6 0 10 46
revalidation

6. Foundclosed 1 6 3 67 0 2 16 3 98

7. Units not 0 0 1 15 0 0 6 0 22
traceable

8. Action 0 4 1 0 0 2 13 10 30
under process

9. Inspection 0 3 0 0 0 0 0 0 3
report under
preparation
ToTAL 44 35 64 442 24 23 51 44 727

Hydro power projects pending for environmental clearance

1488. DR. SANJAY SINH: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) the number of hydro power projects which are under consideration of
Government for environmental clearance during the past three years, State-wise number
of projects particularly from Uttar Pradesh and Maharashtra, and the reasons for pendency

of these projects; and

(b) the steps being taken by Government to accord approval to these pending

proposals with a view to improve power sector in the country?

THE MINISTER OF STATE OF THEMINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) No proposal of
hydropower project seeking environmental clearance (EC) has been received from Uttar
Pradesh and Maharashtra in the Ministry of Environment, Forests and Climate Change. As
on date, twenty (20) hydroelectric power, projects are being appraised for environmental
clearance. State-wise list of these projects is given in Statement (See below). These

projects are being considered and appraised by the Expert Appraisal Committee (EAC)

+Original notice of the question was received in Hindi.
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constituted for River Valley & Hydroelectric Projects under the provisions of the EIA
Notification, 2006. The reasons for pendency inter-alia, include delay in submitting
additional information by the project proponents/State Government and non-availability

of Stage-1 forest clearance.

(b) The proposals are processed for environment clearance as per the provisions
under the Environment Impact Assessment Notification 2006. These projects are
accorded clearance within the stipulated time-frame on receipt of complete information

and documents from the project proponents and State Government including report of

public hearing.
Statement
State-wise list of Hydroelectric Power Projects under
appraisal for Environment Clearance (EC)
S1. No. Hydroelectric Power Project Details
Arunachal Pradesh
1. Naying HEP (1000 MW) Project in West Siang District of Arunachal Pradesh
2. Dibang Multipurpose (3000 MW) project in Dibang Valley District of
Arunachal Pradesh
3. Kangtangshiri HEP Project (80 MW) in West Siang District of Arunachal
Pradesh
4. Simang-1 HEP Project (67 MW) in East Siang District of Arunachal Pradesh
5. Simang-1I HEP Project (66 MW) in East Siang District of Arunachal Pradesh
6. Heo HEP Project (240 MW) in the West Siang District of Arunachal Pradesh
7. Tato-I HEP Project (186 MW) in the West Siang District of Arunachal
Pradesh
8. Pauk HEP Project (240 MW) in the West Siang District of Arunachal Pradesh
9. Talong Londa HEP Project (225 MW) in the East Kameng District of Arunachal
Pradesh
10. Pemashelpu HEP Project (80 MW) in the West Siang District of Arunachal
Pradesh

11. Kalai-II HEP Project (1200 MW) in the Anjaw District of Arunachal Pradesh
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S1. No. Hydroelectric Power Project Details
Himachal Pradesh

12. Chhatru HEP Project (126 MW) District: Lahaul & Spiti in Himachal
Pradesh.

13. Shongtom-Karcham HEP Project (450 MW) District: Lahul & Spiti in
Himachal Pradesh

14. Sach-Khas HEP (260 MW) project in Chamba District of Himachal Pradesh

15. Rupin HEP (45 MW) project in the Lahul & Spiti District of Himachal
Pradesh

Jammu and Kashmir

16. Kiru HEP (660 MW) project in the District Kishtwar of Jammu and Kashmir
17. Kwar HEP (560 MW) project in the District Kishtwar of Jammu and Kashmir
Karnataka
18. Gundia HEP Project (200 MW) in Hasan & Dakshin Kannada Districts of

Karnataka
Sikkim
19. Chuzachen (99 MW) HEP in Sikkim (Environmental Clearance for revised
capacity of 110 MW)
Uttarakhand
20. Jelam Tamak HEP (108 MW) Project in Chamoli District of Uttarakhand

Reduction in forest cover

1489. DR. VIJAYLAXMI SADHO: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state :

(a) whether Government is aware that forest area of the country is reducing
continuously;

(b) if so, State-wise details of forest area and the reasons of depletion of forest

area;

(c) the amount of allotment of funds to various States for afforestation during the
last five years, the details thereof, year-wise and State-wise; and

(d) the area of forest cover that has been increased by afforestation, if so, the
details thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) As per India

tOriginal notice of the question was received in Hindi.



